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Export of Foodgrains

629. SHRI SATISH AGARWAL: Wiil

the Minister of COMMERCE be pleased
tp state:

(a) whether it is a fact that Gov-
ernfnent are proposing to export food-
grains on a large scale from 1981;

(b) if s0, on what basis Govern-
ment propose to launch this scheme
particularly with 1egard to the buffer
foodgrains stocks in the country;

(¢) the items of foodgrains that are

likely to be covered by Government'’s
aforesaid scheme; and
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(d) whether it is a fact that Gov-
ernment propose to get oil in ex-
change of paddy and if so, the names
of the countries with whom such a
parter deal is being concluded?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI
KHURSHEED ALAM RHAN): (a) to
(c¢). Export Targets for 1981-82 have
not yet been decided.

(d) There is no such proposal under
cois.derstion at this stage.

Indo-Soviet Talks on Export o Rice
and Import of Crude Oil

630. SHRI SUBHASH CHANDRA
BOSE ALLURI: Will the Minister of
COMMERCE be pleased to state

(a) whether Indo-Soviet talks were
held in October, 1980 for the export
of rice to USSR 1n exchange of crude
from that country; and

(b) if so, the outcome thereof?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): (a) and (b).
No official talks were held with the
Soviet side on the subject of export
of rice to USSR i1n exchange of crude
from that country in October, 1980.

In terms of the Agreement of 19th
June, 1980 between the Govt of India
and the Govt. of the USSR, India is
required to supply to the USSR 5 lakh
tonnes of rice in exchange of crude
and diesel o1l to be imported from that
country.

Pursuant to this Agreement, the
Soviet and Indian agencies concerned
have held discussions and negotiated
for the supply of the products con-
cerned by either side.

Recommendations of Law Commission
to amend Insurance Act, 1938

631. PROF MADHU DANDAVATE:

Will the Minister of FINANCE bhe
pleased to state:

(a) whether the Law Commission
has recommended amendment of the





